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MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
Bhubaneswar, the 8th May, 2026
Notice under Section 20A of the Railways Act-,1989

S.0. 2378(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (hereinafter referred as the said Act.), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to is required for
the execution of Special Railway Project, namely, “Construction of Road Over Bridge in lieu of closing of manned
L.C.No.203 at KM.462/13-15 between Stations Khurda Rd.(KUR)-Kaipadar Rd.(KPXR) on Howrah Visakhapatnam
main line under Khurda Rd. Division.” in Khurda district in the state of Odisha, hereby declares its intention to acquire
such land.

Any person interested in the said land may within a period of (30) thirty days from the date of publication of
the notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section(1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Competent Authority for Land Acquisition
(CALA) & Tahasildar, Jatani for Construction of ROB in lieu of closing of manned of L.C.No0.203 at KM.462/13-15
between Stations Khurda Rd.(KUR)-Kaipadar Rd.(KPXR) on Howrah Visakhapatnam main line under Khurda Rd.
Division in writing, and shall set out grounds thereof and competent authority shall give the objector an opportunity of
being heard, either in person or through a legal practitioner, and may, after hearing all such objections and after making
such further inquiry, if any, as the competent authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of 20D of the said Act shall be final. The
land plans and other details of the land covered under this notification are available and can be inspected by the interested
person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-I) attached here with to be acquired with or without structures, for Special
Railway Project, namely “Construction of ROB in lieu of closing of manned of L.C.No0.203 at KM.462/13-15 between
Stations Khurda Rd.(KUR)-Kaipadar Rd.(KPXR) on Howrah Visakhapatnam main line under Khurda Rd. Division” in
Khurda district in the state of Odisha.
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Name of District:-Khurda

Annexure-I

LAND SCHEDULE

Name of the Project:- Construction of ROB-203

Name of the District:-Khurda, Name of the Division:-Khurda Rd., Name of the Tahasil:-Jatani

No.52

S. | NAMEOF | PLOT| Typeof | ol | Required
No. Mouza No. Land area in Area in Name of the Land owner
Acres ACRES
Bhagyalaxmi Mahapatra W/o Satyaban
1 | BENAPANJARI 3 Gharabari 0.060 0.060 Mahapatra Caste:Brambhin,
Vill:Khandugaon, P.S./Dist:Nayagarh
Tahtul Masjid Bije Nijagaon Marfat All
Muslim Caste: Pahilu Mohammad S/o
Panchu Mohammad, Mohammad Hossain
Chaka S/0 Phiru Mohammad, Gafur Mohammad
2 | BENAPANJARI 4 No.4 0.469 0.220 S/o Pyaru Mohammad, Saha Mohammad
Ali S/o0 Usuman Saha, Gafur Mohammad
S/o Phiru Mohammad, Caste: Muslim,
Vill:Nijagaon.
Chaka Sheikh Habibur Rehman S/o Sheikh Jiaur
3 | BENAPANJARI 5 0.215 0.090 Rehman, Caste: Muslim, Vill:Gujidarada,
No.5 .
Dist:Bhadrak
Chaka Bilasini Swain W/o Bharat Charan Swain,
4 | BENAPANJARI 6 No.6 0.965 0.330 Tareswar Swain S/o Laxman Swain,
) Caste:Khandayat, Vill:Koranga
Bira Kishore Behera, Basanta Kumar
Chaka Behera S/o Abhimanyu Behera,
> | BENAPANJARI ? No.9 0.543 0.084 Caste:Gopal, Vill:Babaja, P.S.Jatani,
Dist:Khurda.
Chaka Indramani baral, Bhima Barala, Panu
6 | BENAPANJARI 10 No.10 0.728 0.282 Barala S/o0 Mukund Barala, Caste:
' Khandayat, Vill:Koranga
Gouranga Parida, Sudhir Kumar Parida,
10/ Chaka sukant Kumar Parida, Santosh Kumar
7 | BENAPANJARI 1438 No.10 0.793 0.023 Parida S/o Banshidhar Parida, Caste:
’ Khandayat, Vill: Taraboi, P.S.Jatani,
Dist:Khurda
Subham East Con Pvt. Ltd. Managing
Director Sarada Prasanna Panda S/o
10/ Chaka Jaihari Panda Caste:Bramhin, Address:
8 | BENAPANJARI 1742 No.10 0.065 0.048 HIG B/128, BDA Duplex Colony,
Baramunda, Bhubaneswar, P.S.Bharatpur,
Dist:Khurda-751003
Hamid Khan, Mazid Khan, Nijam Uddin
Chaka Khan S/o0 Chaku Mohammad, Surushan
9 | BENAPANJARI 11 No.11 0.194 0.035 Khan, Araf Khan, Nurujan Khan S/o Haji
' Khan, Hajran Bibi W/o Erfan Khan Caste:
Muslim, Vill:Nijagaon
Hamid Khan, Mazid Khan, Nijam Uddin
Chaka Khan S/o Chaku Mohammad, Surushan
10 | BENAPANJARI 12 No.11 0.116 0.073 Khan, Araf Khan, Nurujan Khan S/o Haji
' Khan, Hajran Bibi W/o Erfan Khan Caste:
Muslim, Vill:Nijagaon
Bilasini Swain W/o Bharat Charan Swain,
11 | BENAPANJARI 13 Sarad -11 0.060 0.060 Tareswar Swain S/o Laxman Swain,
Caste:Khandayat, Vill:Koranga
12 | BENAPANJARI 14 Nayanjori 0.120 0.025 Works Department
13 | BENAPANJARI 47 Nayanjori 1.340 0.063 South Eastern Railway
14 | BENAPANJARI 48 Relapatha 2.745 0.131 South Eastern Railway
15 | BENAPANJARI 49 Nayanjori 2.215 0.114 South Eastern Railway
16 | BENAPANJARI 7 Chaka 0.050 0.050 Sunanda Pradhan W/o Arun Kumar

Pradhan Caste:Kurmi, Vill:HIG-159,
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Kanan Vihar, Phase-1, Patia, Saileshree
Vihar, Bhubaneswar, Dist:Khurda-
751021.

Chaka

Sanju Pradhan W/o Daitari Pradhan,
Ranjan Kumar Pradhan, Sanjay Kumar
Pradhan, Manju Jena, Sukanti Pradhan

C/o Daitari Pradhan, Dinabandhu

Pradhan, Ramesh Pradhan, Basudeb

17 | BENAPANJARI 72 No.53 0.225 0.183 Pradhan, Binodini Pradhan C/o Banamali
Pradhan, Caste:Khandayat,
Vill:Benapanjari, Bihari Pradhan S/o
Bhobani Pradhan Caste: Khandayat,
Vill:Nijagaon
Chaka Dukhi Swain W/o Bhagaban Swain,
18 | BENAPANJARI 74 No.54 0.025 0.025 Caste:Khandayat, Vill:Nijagaon
Jibanananda Pani S/o Pramod Kumar
Pani, Caste:Bramhin, Address:Flat
19 | BENAPANJARI 75 Gharbari 0.440 0.360 No.105, Baisali Block, Rasmi Eligance,
Rasmi Vihar, P.O.Aiginia,
P.S.Khandagiri, Dist: Khurda
Harekrushna Mahapatra S/o Gobinda
75/ . Mabhapatra, Caste:Karana, Vill:Matha
20 | BENAPANJARI 1565 Gharabari 0.040 0.040 SahiPar‘Ic), Cuttack Sadar, P.S.Chauliaganj,
Dist:Cuttack
Binapani Sahu W/o Gopabandhu Sahu,
76/ . Caste: Chasa, Addrqss: Fl.at No.204, B
21 | BENAPANJARI 1710 Gharabari 0.361 0.174 Block, Panchmukhi Residence Atal,
P.O./P.S.Balianta, Bhubaneswar,
Dist:Khurda-752101
Swagatika Satpathy W/o Ganesh Chandra
76/ Satpathy Caste: Bramhin, Address: D-52,
22 | BENAPANJARI | 1710/ | Gharabari 0.206 0.190 Padmapani Vihar, AWHO Colony, Niladri
1715 Vihar, Chandrasekharpur, Khurda-
751021.
Chaka .
23 | BENAPANJARI 81 No.60 0.640 0.195 Anabadi
Chaka Harihara Mishra S/o Sikhar Mishra
24 | BENAPANJARI 85 No.64 0.430 0.253 Caste:Bramhin, Vill:Nijagaon
35/ Chaka Janaki Ba.llava Rath, Manoj Kumar Rgth
25 | BENAPANJARI 1754 No.64 0.553 0.378 S/o Bauribandhu Ratha Caste:Bramhin,
’ Vill/P.O.Taraboi, P.S.Jatani, Dist: Khurda
Chaka Takbul Khan S/0 Mansur Khan
26 | BENAPANJARI 86 No.65 0.613 0.098 Caste:Muslim, Vill: Nijagaon
Chaka Bhramar Jena S/o Binod Jena, '
27 | BENAPANJARI 87 No.66 0.134 0.134 Caste:Khandayat, Caste:Gopal, Vill-
) Nijagaon
Sasmita Barik W/o Abhinab Dalua
. Caste:Gopal, Vill:MeghaDamburu
28 | BENAPANJARI 88 Gharabari 0.520 0.240 P.S Baleswar Sadar Dist-Baleswar from
Benapanjuri P.s.Jatani, Dist: Khurda
Bikram Kumar Mahapatra S/o Raj
Chaka Kishore Mahapatra Caste:Karan
29 | BENAPANJARI ol No.70 0.121 0.045 Vill:Kudiari, P.O.Kudiari, P.S.Jatani,
Dist:Khurda-752050
Soreya Bibi W/o Mohammad Sultan,
30 | BENAPANJARI 92 Gharabari 0.530 0.175 Caste:Muslim, Vill:Benapanjuri,
P.S.Jatani, Dist:Khurda
Sarat Chandra Panda S/o Shreedhar Panda
31 | BENAPANIARI | 1435/ | Gharabari | 009 | 0009 Caste: Bramhin, Address: Plot
Lien arabatt |- % ' N0.3646/3706, Lane-1, Luis Road, Gouri

Nagar, P.S.Lingaraj, Dist:Khurda
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Saha Barakat Alli S/o Saha Mohammad

32 | BENAPANJARI 93 Gharabari 0.373 0.420 Alli, Caste:Muslim, Vill:Benapanjuri,
P.O.Tirimalla, P.S.Jatani, Dist:Khurda
33 | BENAPANJARI | 94 Gramya | 455 0.047 Protected
Jungle
Tahtul Masjid Bije Nijagaon Marfat All
Muslim Caste: Mohammad Hossain S/o
Piru Mohammad, Nausad Alli Saha S/o
Chaka Meherban Sahg, Mohammad Abdull
34 | BENAPANJARI 95 No.73 0.815 0.295 Rehman S/o Pahilu Mohammad, Sheikh
’ Mohiudin S/o Sheikh Lasu, Sheikh Akin
S/o Sheikh Manula, Takbul Khan S/o
Mansur Khan, Sheikh Hasim S/o Sheikh
Hadua, Caste: Muslim, Vill:Nijagaon
Benudhar Paltasingh S/o Chaturbhuj
35 | BENAPANJARI 96 Sarad-II 0.220 0.148 Paltasingh, Caste:Khandayat, Vill:
Benapanjuri, P.S.Jatani, Dist:Khurda
36 | BENAPANJARI | 97 Gramya | g5 0.067 Protected
Jungle
Satish Kumar Era S/o Bai Venkat Rao,
37 | BENAPANJARI 98 Gharabari 0.020 0.003 Caste: Debanga, Vill: Bidyut Marg,
P.S.Nayapalli, Dist:Khurda
Satish Kumar Era S/o Bai Venkat Rao,
38 | BENAPANJARI 99 Gharabari 0.035 0.035 Caste: Debanga, Vill: Bidyut Marg,
P.S.Nayapalli, Dist:Khurda
Sree Mahabir East Con Pvt. Ltd., director:
. Pravas Kumar Pati S/o Gangadhar Pati
39 | BENAPANJARI 100 Gharabari 0.010 0.007 Caste:Bramhin, Address:HI C?— 1/64, BDA
Duplex, P.S.Air Field, Dist:Khurda
Sarada Sheikh Manuar Alli S/o Seikh Saheb Alli,
40 | BENAPANJARI 101 Dophasal- 0.010 0.013 Caste:Muslim, Vill:Bacharapatna,
1T P.S.Jatani, Dist:Khurda
41 | BENAPANJARI | 117 ?;Tgﬁ 10945 0.225 Protected(DLC)
118/ ' Ir'ldu Bhusan Mishra S/o Batakrushna
42 | BENAPANJARI 1427 Gharabari 0.036 0.018 Mishra, Caste:Bramhan Vill:Buladwara
Sahi, P.S./Dist:Keunjhar
Sushree Ankita Rath W/o Biranchi
118/ . Narayan Rath, Caste:Bramhin, Vill:Golbai
43 | BENAPANJARI 1430 Gharabari 0.051 0.012 Bra}rlnhansasan, P.O.Golbai, P.S.Jankia,
Dist:Khurda-752020.
118/ Pradeep Kumar Patra S/o Dasrath Patra,
44 | BENAPANJARI 1431 Gharabari 0.062 0.045 Caste:Teli, Vill:Makarabaghsahi,
P.S.Dargha Bazar, Dist:Cuttack
118/ ' Kadambiqi Pgtra W/o Arun Kumar Patra,
45 | BENAPANJARI 1434 Gharabari 0.066 0.066 Caste:Teli, Vill: Baghra Red, Bad No.15,
P.S.Baripada Town, Dist:Mayurbhanja
118/ Dillip Kumar Mallick S/o Sudarshan
46 | BENAPANJARI Gharabari 0.076 0.076 Mallick, Caste:Kaibarta, VillRajpur,
1446 .
P.S.Jaleswar, Dist:Baleswar
Sudhansu Sekhar Kar S/o Gobinda
118/ . Chandra Kar, Caste:Brambhin,
47 | BENAPANJARI 1461 Gharabari 0.047 0.007 Vill:Jhankharidi, P.O.Sahupada,
P.S.Bariramchandrapur, Dist:Jajpur
Chaka Mohammad.Junei.d S/o J abur Mohammad,
48 | BENAPANJARI 119 0.358 0.346 Caste:Muslim, Vill:Haridamada, Arugul,
No.75 A
P.s.Jatani, Dist:Khurda
Chaka Shree Balunkeswar Deba Bije Nijagaon
49 | BENAPANJARI 120 0.250 0.095 Marfat, Vill: Baji Guru S/o Pankaj guru,
No.76 T Xy
Caste:Mali, Vill:Nijagaon
50 | BENAPANJARI 121 Nayanjori 0.155 0.104 Works Department
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51 | BENAPANJARI | 124 Rasta 0.760 0.036 Works Department
52 | BENAPANJARI | 443 Rasta 0.300 0.086 Works Department
53 | BENAPANJARI | 444 Nayanjori 0.245 0.070 Works Department
Prafulla Kumar Mishra, Prasanna Kumar
Chaka Mishra, Pramo.d Kuma.r Mishra S./o
54 | BENAPANJARI | 445 No.286 3.190 0.100 Jogendra Nath Mishra, Bidyulata Mishra
’ W/o Jogendranath Mishra Caste:Bramhin,
Vill:Nijagaon
Rajesh Kumar Dora S/o B R Dora,
. Caste:Khatriya, Address:Plot No.L-3/71
55 TARABOI 1548 | Gharabari 1.270 0.076 Acharya Vihar, P.S.Saheednagar,
Dist:Khurda
Rajesh Kumar Dora S/o B R Dora,
. Caste:Khatriya, Address:Plot No.L-3/71
56 TARABOI 1552 | Gharabari | 0.450 0.010 Acharya {,ihar’ P.S. Sahocdnagar,
Dist:Khurda
57 TARABOI 1553 | Nayanjori 0.105 0.046 Works Department
58 | TARABOI | 1554 I}?ak::: 0295 | 0275 Works Department
59 TARABOI 1555 | Nayanjori 0.145 0.141 Works Department
Satya Narayan Jena S/o Sarat Chandra
60 TARABOI 1556 | Gharabari 0.491 0.070 Jena Caste:Khandayat, Vill/P.O.:Arugul,
P.S. Jatani, Dist:Khurda-752050
Suprava Swain W/o Pravanjan Kumar
1556/ Swain, caste:Khandayat, Address: Plot
61 TARABOI Gharabari 0.115 0.035 No.651, Behera Sahi, Nayapalli, Kalinga
2205 . .
Stadium Side, Bhubaneswar,
P.O/P.S.Nayapalli, Dist:Khurda-751012
Mohammad Haribur Rab S/o Mohammad
1556/ . Atikur Rab,.Cas‘Fe:Mu.slim, Address:BN-
62 TARABOI 2209 Gharabari 0.028 0.017 9/1, Saidani Bagicha, Tulsipur,
P.O.Tulsipur, Cuttack Sadar, P.S.Lalbagh,
Dist:Cuttack-753008
Gharabari Mohammad Mohibur Rab S/0 Mohammad
1556/ Atikur Rab,'CasFe:qulim, Aeress:BN-
63 TARABOI 2207 0.046 0.017 9/1, Saidani Bagicha, Tulsipur,
P.O.Tulsipur, Cuttack Sadar, P.S.Lalbagh,
Dist:Cuttack-753008
Gharabari Mohammad Taufikur Rab S/o0 Mohammad
1556/ Atikur Rab,.Cas‘Fe:Mu.slim, Address:BN-
64 TARABOI 2008 0.158 0.090 9/1, Saidani Bagicha, Tulsipur,
P.O.Tulsipur, Cuttack Sadar, P.S.Lalbagh,
Dist:Cuttack-753008
Chaka Anjan Kumar Behera S/o Dayanidhi
65 TARABOI 1557 No.574 0.400 0.238 Behera, Caste:Patara, Vill:Babaja,
) P.O.Taraboi, P.S.Jatani, Dist:Khurda
66 TARABOI 1558 | Nayanjori 0.055 0.060 Works Department
67 | TARABOI | 1559 | T8 o155 | 0.064 Works Department
Rajashri Lenka W/o Jagat Kishore Lenka,
Chaka Caste:Khandayat, Vill: Water Works
68 KORANGA 323 No.55 0.286 0.105 Road, Lenka Sahi, Near DAV School,
’ Puri-2, P.O.Puri, P.S.Samudrkula,
Dist:Puri
323/ . Sushil Kumar Parida S/o Debendra Hajari,
69 KORANGA 429 Gharabari 0.233 0.155 Caste:Khandayat, Vill:Koranga,
P.S.Jatani, Dist:Khurda
323/ Manoj Kumar Hajari S/o Debendra Hajari,
70 KORANGA 492/ | Gharabari 0.054 0.054 Caste:Telenga, Vill/P.O.Godipada,
497 P.S.Saranakul, Dist:Nayagarh-752092
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Sree Jhadeswar Deb BNije Taraboi
Chaka Marfat- Dhruba Charan Mahapatra S/o
7 KORANGA 324 No.56 0.805 0.455 Banchanidhi Mahapatra, Caste:Bramhin,
Vill:Babja
Sree Goudeswar Deb BNije Taraboi
Chaka Marfat- Dhruba Charan Mahapatra S/o
72 KORANGA 325 No.57 0.020 0.020 Banchanidhi Mahapatra, Caste:Bramhin,
Vill:Babja
Chaka Bauribandhu Mahapatra S/o
73 KORANGA 326 0.110 0.110 Dhrubacharan Mahapatra, Caste:Bramhin,
No.58 . ;
Vill:Babaja
Chaka Bauribandhu Mahapatra S/o
74 KORANGA 327 0.035 0.035 Dhrubacharan Mahapatra, Caste:Bramhin,
No.58 . .
Vill:Babaja
Chaka Gunduri Kalia W/o Gourachandra Kalia,
s KORANGA 328 No.59 1.088 0.070 Caste: Gopal, Vill:Nijagaon
Chaka Kainchan Jena W/o Dhulishyam Jena
76 KORANGA 329 0.683 0.230 Vill:Koranga, P.O.Taraboi, P.S.Jatani,
No.60 .
Dist:Khurda
77 KORANGA 337 Sadaka 1.100 0.253 Works Department
Gayadhara Mallick S/o Upendra Mallick,
78 KORANGA 414 Gharabari 1.323 0.035 Caste:Khandayat, Vill:Gandhinagar,
Bramhapur, P.S.Bramhapur, Dist:Ganjam
Chaka Bharat Pradhan S/o Madan Pradhan,
79 KORANGA 415 No.133 0.225 0.085 Caste:Khandayat, Vill:Nijagaon
Chaka Aditya Parida S/o Somnath Parida, Caste
80 KORANGA 416 0.550 0.003 Khandayat, Vill/P.O.Taraboi, P.S.JAtani,
No.134 .
Dist:Khurda
TOTAL 8.671

[F. No. CAO/CON/RSP/BBS/2025/ROB No0.203/20A/]
MAHENDER PITTALA, Chief Engineer (Con.-III)
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